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(3) Thc Scientific Research Institutions 
let up by Industry arc recognised as 

Research Institutions under Clause 35 (i) 
(ii) of the Income-Tax Act which provides 
that the donations received by the Research 

Institutions are deducted from the taxable 
income of the donors. Also the income of 
the Research Institutions recogni.)cd under 
ttlis clause is also exempted from income-

tax under clause 10 (21) of the Act. 

(4) In order to promote i ~i i  

research the rute of dc,"elopment rebate on 
machinery and plant installed for scientific 
research WZ1.S enhanced from the general 

rate of 20'!, to the priority rate of 55/. 
with effed from 1957-68 Also the whole 
of the capital expcnditu;e incurred after 31>t 
March;' 1967 on assets used for scientific 
research is allowedas a deduction in the 

year it is incurred 

(5)' To' supplement· the efforts of the 
industry. the: Government have set up 
various In''itiwtes and Design Centres, for 
example, the ·Central·Machine Tools Institute 
Bangalore and the Foundry Forge lGstitute. 

Ranchi, for training and research. 

E<.minalion of ·Rate of ·Rail .. a,!,· 
Contribution 10 Central Revenue. 

\264. SHRI S.  S. KOTHARI: Will tbe 

Minister of RAILWAYS be pleased to 

state : 

(a) whether il I!I afact'1bat '1he rate of 

Railway's contribution 10 the Central 

Revenues is being rc-examined; 

(b) if so, wbat is the result of such 

scru tiny; and 

(c) wbether .(Jovernment are in· r ~ 
of an increase in the rate of such contri-

bution 1 

THE MINISTER OF RAILWAYS 
(SHRI NANDA) : (a) The rate of di\idend 

payable by· the Railways and olher anoillar) 
matters are under review by the Rai:way 

Convention Committee, 1968, 

(b) Tbe review is slilito be completed. 

(c) Does not arile. 
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Klllen.Uoo In Milbil. Express 

1267. SHRI SHIVA CHANDRA JHA : 
Will 1be, Minister of RAILWAYS be pleased 

to rerer to the stalement laid on Ille Table 
OD the 24th December. 1969 in implemen-
tation or the assurance arising out or the 
repiy given to Unslarred Question No. 260ij 
on the 11th March, 1969 regarding reser-
vation in Mithila Express and stale : 

(a) where was the passenllcr contacled 
and by which Railway officials and on 
what date ; 

(b) were tbose cuntacting officials duly 
authOlised by the Railway autborities to 
do so; 

(c) did those officials pressurize the 
passenger to give in writing about the 
situation; 

(d) if they did, were they authorized 
by the Railway aulborities to do so; and 

(c) if they were not so authorized, the 
reasons for those officials asking tbe passen-
ger to give in writing about tbe situation 1 

THE MINISTER OF RAILWAYS 
(SHRI NANDA) : (a) The passenger was 
contacted al his residence, Village Malangia 
(Madhubani) by an Inspector of the North 
Eastern Railway on 31&t July, 1969. 

(b) Yes. 

(c) No. 

(d) and (e) • Do not arise. 

lodullrial De,elopmeot 01 North Bibar 

1268. SHRI SHIVA CHANDRA JHA: 
Will the Minisler of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased to state: , 
(a) whetber it is a fact tbat tbe Gover-

nor of Ihe Reserve Bank of India has been 
entrusled with the task of makiQg a survey 
or North Bihar and to make recommenda-
tions for its induslrial development; 

(b) if so, tbe details thereof; and 

(c) if not, the specific plans for the 
industrial development of Norlh Bihar 
during tbe Fourtb Plan period ? 




